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 following  statements  (Hindi  and  English
 versions)  showing  the  action  taken  by  the
 Government  on  varions  assurances,  promises
 and  under-takings  given  by  the  Ministers
 during  the  various  sessions  of  Lok  Sabha  -

 (1)  Statement  No,  XXVIII—)  Sixth  Lok
 Seventh  Session,  1979.0  )  Sabha
 (Placed  in  Library  See)
 No,  LT—8403/84)  )

 (2)  Statement  No.  XIX~  )
 Sixth  Session,  1981  )
 Placed  in  Library.  See  )
 No.  LT—8404/84)  )

 (3)  Statement  No,  १  XVII— ’
 Eighth  Session  1982  )
 (Placed  in  Library  See  )
 No,  LT—8405/84)  )

 (4)  Statement  No.  XITI—
 Nioth  Session,  1982
 (Placed  in  Library,  See
 No.  LT—  8406/84)

 (5)  Statement  No.  XII—
 Tenth  Session,,  1982
 (Placed  in  Library,  See
 No,  LT—8407|84)  प

 ज
 ।

 (6)  Statement  No,  X—  Seventh
 Eleventh  Session  1983.0  )  Lok  Sabha
 (Placed  in  Library.  See  )
 No,  8408/84)  )

 (7)  Statement  No,  VI—  )
 Tweleth  Session  983.0  )
 (Placed  in  Library,  See  )
 No.  LT—8409/84)  )

 (8)  Statement  No.1V—  )
 Thirteenth  Session  1983.0  )
 (Placed  in  Library,  See  ”
 No,  LT—s4l0)84)  )

 (9)  Statement  No.  111--  )
 Fourteenth  Session,  )
 1984  (Placed  in  Library.  )
 See  No.  8411/84)  )
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 (Interruptions)
 '

 ‘MR.  SPEAKER  :  :।  have  told  Mr.  Soz, I
 have  given  my  promise  time  and  again...
 Pleasd  do  not  shout.

 (Interruptions)

 SHRI  K.P.  UNNIKRISHNAN
 (Bad  1४818),  You  should  know  how  to  behave

 MR.  SPEAKER  :  I  know  how  to  behave
 Don't  shout  at  me.  I  know  my  job.  I  have
 repeated  three  times  thatI  have  given  my
 promise.  ।  am  going  to  do  it,

 हि
 SHRI  V.N.  GADGIL.

 Notifications  under  Indian  Telegraph  Act,
 1885

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMUNICATIONS
 (SHRI  ”.  GADGIL)  :  I  beg  to  lay  on  the
 Table  a  copy  each  of  the  following  Notifica-
 tion  (Hindi  and  English  versions)  under  sub-
 section  (5)  of  section  7  of  the  Indian
 Telegraph  Act,  1885.0  :

 (1)  The  Indian  Telegraph  (Third
 Amendment)  Rules,  1984  published
 in  Notification  No,  G.S.R.  386.0  (B)
 in  Gazettee  of  India  dated  the  22nd
 May,  1984.

 (2)  The  Indian  Telegraph  (Fourth
 Amendment)  Rules,  1984
 published  in  Notification  No,
 G.S.R.  386  (ए)  in  Gazettee  of
 India  dated  the  22nd  May,  1984,
 (Placed  in  Library  See  No.  LT—
 8412/84)

 MR,  SPEAKER  :  I  have  got  some
 patience,  I  am  one  man  and  if  50  members
 are  going  to  do  like  this
 No,  please.

 SHRI  ARIF  MOHAMMADD  KHAN.


